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Bsport of Cashew Kemela (b) ----------------------
5423. SHRr D. B. CHANDRA 

-GOWDA: Will the Minister of 
COMMERCE be pleased to state: 

(a) the value and the extent of 
exports of cashew kernels during the 
last two years along with the names 
-of buyers; and 

(b) the value of cashew nut shell 
liquid which was exported during 
the last year and raw cashew nuts 
imported during the same period? 

THE DEPUTY MlNISTE.R IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORG.E>: 

(a) Year. 

1970-71 . 

1971-72 • 

Exports. 
Qty. Value 

TOIlJIS. (Rs. crorea) 

50,280 52'06 

61'33 

Information re.lardin.l namel of 
·buyers Is not readily available. 

(i) Export of Cashewnut shell 
liquid. 

(jj) Import of raw cashewnut 

1971-72 
Rs. 55' 17 

lakha. 
Rs. 27' 90 

crOre&. 

Procress made 1D the work of 
BankiDg Law Committee 

5424. SHRI H. N. MUKHERJEE: 
Will the Minister of FINANCE be 
pleased to state: 

(a) the progress so far made in· 
the work of the Banking Law Com-
mittee; and 

(b) when the CommiUee is ex-
pected to submit its report? 

THE DEPUTY MINISTLR IN 'l'HE 
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (a) and 
(b). The Banking Laws Committee was 
Bet up on 24th November 1972 to 
complete the work started by the 
Study Group of the Banking Com-
mission on Legislation affecting 
banking. The Banking Laws Com-
mJttee is following up the replies to 
the questionnaire issued by the 
Study G.roup of the Banking Com-
mission and is expected to submit its 
report by 30th June 1973. 




